
IN THE CENTRAL ADMINISTRATIVE TRIBUNAl, HYDERA2AD BENCH AT HYDERASAD 

O.A.NO. 	/93 

tween: 
	 Date of Order: 6/7-93 

S 

Diviiona1F.ailtcay Manager, (EG) 
South Cetitral Railway, Secunderabad, 

Pernrtnent tay Inc'rctor (con) 
S.C.Rly, Secunderabad. 
Chiefi Signal Inspector, 
Signal & Telecot-rrnun ication Lpartrne ut, 
S.C.Rly, Secunderabad. 

Applicants. 

and 

1. 3". k\&r&4stp-cyI 

Presiding Officer, Labour Court, 
Iarayanagu& ASP. flyderabad. 

. - 	Respondents. 

F•± the Applicantst Mr.N.1.Devraj, Sr- for Rlys. 

For the Respondents: 

cOR1Ns 
THE HON' BLAB MI. JUSTICE V. NEELAThRI RAD VICE CHAIRMAN 

THE HON TBLE  MR.P .T.TIKUVENGAnM : TNBEL(ADrThI) 

The Tribunal made the following Order:- 
n.nkLL. £1tc '41eJ.CLLJ.UJI UL une otaer aateci i.L-i-92 

in C.M.P..No. 	79 /83 is suspended until further orders. 

Issue notice to the fleàpondents. 

Post the case on 6.9.93. 

To 
1. The Divisional Railway Manager (B.G) S.C.Rly, Secunderabad. 
Z. The Permanent Nay Inspector (Con) S.C.Rly. Secunderabad. 

The Chief Signal Inspector, Signal & Telecorimunication 
Department, 	C. Rly, Secunderabad. 

The Presiding Officer, Labour Court, Narayanaguda, Hyclerabad. 
One copy to Mr.N.R..Devraj, Sc for Rlys. CAT.Hyd. 
One copy to Mr. 	-. 
One spare copy. 

pvm. 

MS 	iii 	 Si 



C 
TYPED BY 	 COMPARED BY 

CHEID B\ 	 APPROVED BY \ 

IN THE CEi7RU. ;.D: NIST2jTwE TEIBUNAI, 
HYDERABAD BEKrCH AT HYDERABJJD 

flM'PTP 	 V.NEELADRI RA0 
MJD 

THE HON'BLE N1/A.B.GORTY ; MEMBEK(AD) 

THE HON' BLE I1fR . T CHANDRa3E}cjjj REDLY 

AND / 	
_NEMEER(J) 

THE HON'BLE MR.P.T.TIRwENcaDz :M(A) 

Dated : 	- -1993 

0 RDER/JJMIcTt 

in 

OA.No 

T.A.No. 	 (w.p. 

Admitted and Interim directions 
issued 

Al lot d 

Disp4sed of with directions 

Dismissed 
- Dis4ssed as witb&atg 

Disnjissecl for default. 
Rejctec1J Ordered 

),j) ri "'z o 

- 	- - - 

pvm 




